
Appltcant(s): 
Adv 'cate for 

I 
I 
I 

IN THE <CENTRAL ADMINISTRATIVE TRIBUNAL 
i JODHPUR BENCH, JODHPUR 
I 

i 
ORDER SHEET 

I ·I APPLICATION No. of 
Respondent(s) : 

Respondent (s) : 
App l"aJlt(s) : 

NotE;.S of the registry_ , __ _ i __ Orders of the Tribunal. 
OAl No.290/00424/2014 
Date of Order: 01.10.2015 

I 
Mr!. S .P. Singh, present, for the applicant. 
M1i. K.S. Yadav, present, for the respondents. 

I 

I 
I 

Learned counsel for the applicant submits that the 
I 

oA has become infructuous. 
I 


